RAJYA SABHA [7 March, 2006]

Staff) Second Amendment Scheme, 2005. [Placed in Library. For
(1) and (2) See No. LT-3731/06]

Il. A copy (in English and Hindi) of the Annual Report and Accounts
of the Insurance Regulatory and Development Authority (IRDA),
Hyderabad, for the year 2004-2005 together with the Auditor's Report
on the Accounts under sub-section (3) of section 20 of the Insurance
Regulatory and Development Authority Act, 1999. [Placed in Library
See No. LT-3733/06]

STATEMENT BY MINISTER

Status of implementation of recommendations contained in the
Ninetieth Report of the Department-Related Parliamentary
standing Committee on Transport, Tourism and Culture

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION
(SHRI PRAFUL PATEL): Sir, | lay a copy of the statement regarding Status
of implementation of recommendations contained in the Ninetieth Report
of the Department-related Parliamentary Standing Committee on Transport,
Tourism and Culture.

SHRI RAVULA CHANDRA SEKAR REDDY (Andhra Pradesh): Sir, |
gave a notice in the morning. The issue is most important, wherein Rs.400
crores have been misused. ...(Interruptions)... The money provided by
...(Interruptions;...

MR. DEPUTY CHAIRMAN: There is no documentary
evidence...{Interruptions)... You cannot raise it. ...(Interruptions)... You
have given the notice. That will be looked into. Just because you have
given the notice, you are making allegations. It should be ... {Interruptions)...

SHRI RAVULA CHANDRA SEKAR REDDY: The entire Opposition has
been suspended. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is all right. ...(Interruptions)... They
have their own rules and we have our own rules. ...(Interruptions)... Please
listen to me. ...(Interruptions)...

SHRI RAVULA CHANDRA SEKAR REDDY: The entire Opposition has
been suspended. ...{Interruptions)...

MR. DEPUTY CHAIRMAN: That s all right. ... (Interruptions)... Whatever
happened in Andhra Assembly is not the question to be discussed here.
...(Interruptions)...
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SHRI RAVULA CHANDRA SEKAR REDDY: Basically, money provided
by the Government of India through ADB and World Bank funds has been
misused. ...(Interruptions)... This is Council of States. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You have given the notice, it doesn't mean
that on the same day ...(Interruptions)... The whole Question Hour was
disrupted. ...(Interruptions)...

SHRI RAVULA CHANDRA SEKAR REDDY: We demand a CBI inquiry.
...{Interruptions}... There is no response from the Government.
...(Interruptions)... in protest, we stage a walk-out, Sir.

[At this stage, some hon. Members left the Chamber.]

MR. DEPUTY CHAIRMAN: Now I request Or. Pilania to speak on the
Railway Budget.

A FT THW AR (T THUF §7, feee) s w3 wfem e ot
SR H . (FEuF)...

#Y Iuqvrafa: strue Aifed wefne 48] gan & ...(s9avm)...

R S YT AuETe: feoeh ° ur 1 99 B M R L (SHayr).

it e IraureTR (uifesd) : W, #7 u& Afew fean a1 . (=@vm)... | gave
notice on Report.

it IqATIR: 3T ST Tred @ F wifew wefie 7 gan # | will not be able
to allow any notices.

oft o WERTY STrEE: WY, THT WYAA €, 379 FA U F 81 | .. (HEaYH)..

sft ITYNTT: FA A o, I T fasRa 3 @) ... (qauF)...

sk TG YT AT AT A FHYE £ (SqMum).. S o W s,
W, 3N Fd TARE 01 | ... (Ha97)....

oft ITQwTafa: 39 v <@ (... (HaAYR)...

SHRI'V. NARAYANASAMY: Sir, ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, it has not been allowed.
...(Interruptions)... Please cooperate. ...(Interruptions)... You are a Chief
Whip, please cooperate. ...(Interruptions)... 1 have already taken up a
subject. ...(Interruptions)... 1t has not been admitted. ...(Interruptions)...
When it is admitted, it will be taken up. ...(Interruptions). ..
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SHRI V. NARAYANASAMY: **

SHRI ARUN JAITEY (Guijarat): Sir, | wish to speak on this subject.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: No. | have not permitted anybody.
...(Interruptions)... Nothing will go on record. | have not allowed.
...(Interruptions)... Everyday, notices are given for zero Hour. Whatever is
admitted, that is allowed. Otherwise, whatever has not been admitted,
you are not supposed to raise that issue, and | will not allow it.
...(Interruptions)... Nothing is going on record ...{Interruptions)...
Mr. Narayanasamy, please, sit down ...(Interruptions)... faenfan i, amq
|fera ... (TE9T). . Nothing is going on record. | have not allowed anybody
else .. (Interruptions)... Mr. Narayanasamy, please. fyenfran sft, sw W@
T/ QT Sifeu

THE BUDGET (RAILWAYS), 2006-2007 — (Contd.)

DR. GYAN PRAKASH PILANIA (Rajasthan): Mr. Deputy Chairman,
Sir, 1 am grateful to you for giving me an opportunity to pay tributes to the
Railway Minister, Shri Laluji. He is a great* who has handled the Railway
Budget in such.a manner that it looks like gold but it is only peetal.

ot Iggvafa: * 1 S Q@ frprer difsy

DR. GYAN PRAKASH PILANIA: He has that trick up his sleeve and |
must congratulate him. I3 39 o Jfgwe fad § <von & ok fedt 3
Tt fadagen ot §, FifE 350 @ wfa 7 1 9t o1 aste wor F e fardim
arredl wega foran 2, g et @, dfFA Ffam w1 4 4 b e e
FE T

Teaer, § I W A ¥ 7w v @ § e R w5 Teften s s ]
means a magnificent obsession or a madness; | don't know what he feels
from it. Sk ST Tefton wre forpeim, w6t faeme wa<e @ ¢ Fredrm ) faare
| 0 fad, TR el fraeth, 7 A Frare, 3 @ srameva Fred, @i
FY-3Y Y e W, A et D weder § ol § T 9 €, Tee T TR
/e FHE FEN 1 T TgHAI F1 PR 1 9 o 1 TR o e
e’ S i i de s gd Seat ATa s afr T
rer ® wre] ® 3 wastt F o1 R, 79 aw fagr F Ao R, @ fagr ) wifed
A T e ¥ 3R T F g R R w1 dm? e @ el 49 € =R

** Not recorded.
*Expunged as ordered by the Chair.
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